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(Open Court)
CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALLAHABAD.

Allahabad this the 10th day of September, 2003.
Original Application No. 816 of 1997.

Hon'ble Mr. Justice R.R.K. Trivedi, v.C.
Hon'’ble Mr. D. R, Tiwari , Member- A.

Harishwar Yadav and others.

o‘o s0000 0 .Applicants
By the Advdcate $ Dr. S.K. Tiwari

VERSUS

" Union of India and others .

ssseoescREeSpOndents

By the Advocate Km. Sadhna Srivastava

SRDEEZ

By Hon'ble Mr., Justice R.R.,K. Trivedi, V.C.

This O.A has been filed against the officers ef
B.8.N.L which is a corporation. The applicants are claiming

the relief for engagement as casual labourers. As this
Tribunal has no jurisdiction to hear the disputes against
B.S.N.L, this 0.A is not legally maintainable,as the Central

/

Government has not issued any notification under section
14 (ii) of Administrative Tribunals Act, 1985 conferring
jurisdiction on this Tribunal. The legal position im this

regard has already been settled by the Division Bench of
Hon'ble Delhi High Court in case of Ram Gopal Verma Vs. U,0.I
and Ors 2002 (1) A.I.S.L.J 352 and Hon'ble Bombay High Court

in B.S.N.LL Vs. A.R. Patil. 2002 (3) ATT 1.

In the circumstances, the O.A is dismissed as not
maintainable. The applicants, however, may raise their
grievance before the appropriate forum/Court.

Member- A. Vice=Chairman.
/Anand/
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IN THE CEVTRAL ADMIVISTRATI VE TRIBIVAL,

ALLATABAD B®VCH, ALLAHABAD,
QFPQ"J*BM Uls 19 e -tHu Aottty o 1¢Ttbumnal ASLHSE) |
/ Q“‘A valth Ruly ()b and 7 of thlasdsnl Abmindhdise (P) Ruky (98 F) 7~

REGT STRATION NO, 8 ‘I’b OF 1997,

1-Hari shwar Ys;dav, s/0 Sri Rajaram Yadav,
r/o village-Nauniya Chhapar,P,0,Badahara Baboo,

digtrict-Deoriae.

2.Jeetan Yadav, s/o ghri Hardeo Yadav,
r/o village.I tawa,Post Office-Tiwari Bankee,

district.pcoria,

3-ghyam Bihari Vadav, s/o shri Raj Kishor
Yadav r/o village-Raghunath-pur,P,0eBadahara,
district-peorise.

4_.Amgrendra XKumar, s/o Shri Ram Chandra
Tiwari, r/o villege Bardara,Pe0.Piperpanti,
d strict.Deoria,

5.Dinegh sharma, s/o shri Ram Xishun
Sharma, r/0 village-Sonhnla,P.0 sParasiya Mishra,

district.neoria.

6-Vishram Yadav, s/0 Shri Ram Bilasg Yadav,
r/o village Xuichawar,P 0 «Mghen,district-neoris.

7-Daya Shanker Yadav, s/0 Bisari Yadav, r/o
village-Bobral Khas, POst Office-Dhanotee Khurd,
district-Deoria.

8-Govind Prasad, 's/0 sShri shiv Lochan Prasad,
r/o village-Sisal Gulab Ral, P.0.Baharaj Bazar,
district-peoria. %\m“
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9, Markandey Tiweri S/o Sri Ghanshyem Tiwsri,
R/o Villege~=and Post=Gerer, District
Deoria,
1@-chiv asharey, s/o sShri Vishwanath,
1 r/o villageAkhapar,P,0eKandharapur,
District.Deorize.

1p_Warendra Kumar, s/o Shri Vishwanath Mighra,
r/o village Ichawna,P.0 eSalempur,district-

Deoriae.

12-Raghwendra,s/o Sri Ram Chandra, r/0
vi llage-Mahendranath, P,0 sMahendranath,

di strict_.Deoriae. e
c AR above ol ﬁwlmrwhﬁefﬁqg
_Sub- Soragenad o{.{.;w'"[}_/a&aum'rh,h-wz%- - " _Applicantse

Versus
1l.Union of Indig, thraugh the Seeretary
Department of Post & Telegraph,Dak

Bhawan,Parliament Stfeet,New Delhi
9
A (110 001)

o/
~
& 2-Divi sional mgineer (Telegraph),
Nl
\;;7577 Man Divi sion,Man,
{73; op 3-Sub Divisiongl Officer(Telegraph),
o/
& Dearia, dr, Deos
y epqa .
______ Respondents,
DRTATIS OF APPITICATION:
1.Particulars of order against
which the application is made:
\/\‘\?\C' a Although there is no derth of work,
AN Q0
@3\\ 0\4/)\ the applicants sre not being engaged by the
NG
:&\959’ respondents as Casual Labourers, The natare

“g/ of work is such that it requires permanent



